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Notes of the Registry Date» ¢ Order of the Tribunal
2011.00 On the prayer of Mr.A.Deb Roy, Sr,
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: filing of written statement.
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Original Application No<£2;k§/;f 2000,
' !

IN THE MATTER OF :

M application under section 19
of the Administrative Tribunal

Act, 1985.

~-Angd -

Particulars of the applicent :

Sri Babul Baishaya,

Son of Sri Gohin Baishya,
Resident of Village - Dalibari,
Post Office : Dadara under
Hajo Police Station,

District - Kamrup, Assam.

Particulars of the Respondents.

Union of Indie,

represented by the Secretary to the

Government of Indiz, Ministry of

Tourism, New Delhi.

T he Principel,

Institute of Hotel Maznagement,

contd.
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Catering Technology and Applied ~
Nutrition, Guwzhati. EX,
3. The Principal,

Food Craft Institute,
Beltola, Ajenta Path,
GQuwshati - 781 028,

3. T he Particulars against which the application

is_made :-

" That the applicstion is made for issuance .of
a:MandamUS/direction_in respect of regularisation of
the services of the applicant and pezyment of salary

in the scale of lower division clerk with effect from

18.8497.

4o Juzisdiction of the Tribunal :

The applicent declares that the subject matter
in this application is within the jurisdiction of this

Tribunal.

5. Limitaiions :-

The applicant declares th st the application is
within the Limitation period prescribed in section 21

of the Administrative Tribunal Act, 1985.

contd.
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6(iii)

6(iv)
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Facts of the case :-

That the applicaht is 2 citizen of India and

C;4aQ&L¥Q ¥;€%ng5f6\r

zesident of Assam.

T hat the applicant having passed his High School
Leaving Certificate Examination in 1989, prosecuted
his studies-of,Higher Secondary School leaving
Certificate Examination and passed the HSSLC
Examination in 1992 and thereafter he pass ed
Bachelor of Arts from the Gauhati University
in 1998,

A copy of Bachelor of Arts Certificate issued

on 14.10.98 by the Principal Damdema College
is annexed herewith and marked as Annexure -A.

That the applicent states that he underwent the
Vocational Training during 1992 in Bidya Vocational
Training Inst-itute, Dadara and heas successfully
passed the finel diploma examination 1n 1992 and
the Principal of Bidya Vocational Training Insti-
tute issued the certificate to the petitioner on
16410692, | g ,
A copy of Diploma Certificete issued on 16410.92
by the Principal of Vocationél,iraining

Institute is annexed herewith and is marked
as Annexure - B.

That the applicettt states that he is @ Bechelor
in Arts and gualified vocationally in English and

as such the applicant is qualified to be appointed

contd.
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2s Grde-III employee in any Department including the

Department of Tourism of the Gévernment of India.

aSeud

6(v) That the applicant states that the Principal,
Food Cra2ft Institute, Guwahati under communication
No.FLG/46/85/16 dated 3L.1.92 communic ated to the
applicant that he was appointed as Watchman on adhoc

basis in consolidated salary of Bs«700/~ per month.

A copy of communication dated 3ls1.92 communi-
cated by Principal, Food Craft I nstitute,
Guwahati is annexed herewith end is marked as

Mmnexure - Cs

6(vi) .That the applicant stastes that on receipt of
the order of appointment dated 3141492, the applicant
immediately joined his services as Watchmengt on 34292
and the applicant submitted his joining report before
the Food Craft Institute, Guwahati and discharging his
duties as Watchﬁan to the best of his abilities and to
the satisfaction of all concerned.

A copy of joining report dated 3.2.92 submitted

by the petitioner is annexed herewith and is

marked as Annexure ~ D.

6(vii) That the applicant states that the Secretary/
Principal of Food Craft Institute, Guwahati - 28 under
communication No.FLG/46/85/309 dated 7+5.93 communicated
o A Iz o\(\(pmww\/\gﬁ )
the applicangain the post of Watchman in the scale of

pay of Pse750-~12-940/- per month plus other allowances

contde
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A copy of communication dated 7.5.93 communi- 3

cated by the Food Craft Institute is annexed

herewith and is marked as Annexure - E.

] | 6(viii) That fhe applicant states that he immediately
joined as Watchman on 7.5.93 in the reqular scale of
1 pay and submitted his joining report on 7.5.93 before
! the Food C raft Institute, Guwsheti and discharging
his duties in such capacities to the best of his
abilities and to tﬁe satisfaction of all concerned.
A copy of $oining report dated 7.5.93 submitted
by the petitioner is annexed herewith and is marked

as fnnexure - F.

6(ix) That the applicant states that the Principal,
Food Craft Institute, Guwahati issued 2 communication
of confimmation order under Memo No.FIG/Per/28/93/827
doted 23.12.94 to the applicent stating therein that
his services have been confirmed with effect from
84595,

A copy of confirmation communic ation dated

23.12.94 issued by the Principal, Food Craft

Institute, Guwahati is annexed herewith and

is marked as Annexure - Ge.

6(x) That the applicent stagtes that the Secretary/
Principal, Institute of Hotel Management,)Catering

Technology and Applied Nutrition informed to the

contd.
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applicent under Memo No.IHN (GH)/Estt-1/95/1015 dated ‘25
5.7¢96 that 25 per recommendation of the First Selec-
tion Committee/Départmental Promotion Committee held
on 6.2.96 and subsequent approval of the Ihird-B oard
of Governors Meefing held on 27.2.96 the services of
the applicant is therebyy continued in the Institute
of Hotel Management, Catering Technology and Applied
Nutrition (Guwazhati) S-ociety in the post which he
hold erstwhile Food Craft Institute (Guwshati) on and

from 1040950

A copy of communication dated 5.7.96 is

annexed herewith and is marked as Annexure-H.

6(xi) That, the applicant states that the Principal,
Institute of Hotel Management, Catering Technology and
Applied Nutrition issued en office order under Memo No.
IHM(GH)/Bstt-2/95/1011 dated 14.8.97 to the applicant
that he is placed in the Institute during office hours
until further order and he may be asked to do clerical
Hobs also as and when asked for by the Institute with
effect from 18.8.97.

A copy of the Office Order dated 14.8.97 is

annexed herewith and is merked as Annexure-l.

6(xii) That the applicant states that the applicat

represented @ representation on 26.5.98 before the
Principal, Institute of Hotel Management, Catering

Technology and Appllied Nutrition steting therein that

contde.
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they had entrusted him to maintain leave account of

Rl Beispe,

staff, letter typing, letter issue, letter receipt
and postage etc. and therefore requested to issue

necessary order for performing those duties.

A copy of representation dated 26.5.98
represented by the petitioner is annexed

herewith end is marked as Annexure - J.

6(xiii)iT hat the 2pplicant states that the Institute
of Hotel M anagement, Catering Technology and Applied
Nutrition issued an Of fice Memorandum under Reference
No . IHM(GH)/Estt-1/98/898 dated 24.8.98 stating therein
that the applicant 23ssigned the job of photo copying of
letter documenfs etc., typing, Diarising of letters and
any other job assigned to him from time to time in
addition to his duties and he would be paid remunerastion
in due course admissible under the rules after rendering

satisfactory services

A copy of office memor endum dated 24.8.98

is anneXxed herewith and is marked 2s Annexure-K.

6(xiv) That the applicant stetes thet the Principal
in-charge, Institute of Hotel Management, Catering
Technology and Applied Nutrition, Guwashati issued a
Certificate under reference No.FIG/Per/28/93/1295

dated 11+11.98 to the applicent that the applicant
has been working as Watchman since 7.5.93 and his

service has also been utilised for clerical job like

contde
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typing, issue, despatch etc. with effect from 18.8.97. %%i

A copy of certificate issued on 11.11.98 is

annexed herewith and is amarked as Annexure-L.

6(xv) That the applicant States that the Principal
in-charge issued Office Order No.IHM(GH)/Estt-3/97/1815
dated 9¢3.,99 stating therein that the applicant to
watch ang ward/sécurity of the Institute's property,
photostat, typing, diarising and despatch of letter
in absence of Mr. Gange Dhar Das, Lower Division Clexk,
and such other duties as assigned to him from time to
time. | 7

A copy of the office order dated 8.3.99

is annexed herewith and #s marked as Annexu:eJi.

6(xvi) That the applicant states thet the Goverment of

India, Ministry of Tourism under reference No.1(40)/98-

HMC dated 25.9.98 introduced a3 revised recruitment

and a copy of the revised recruitment rules 1998 issued

to all the Principals, of Institute of Hotel Menagement

including the present Respondent No.2 regarding staffing
pattern streamlined especially for the msm non-academic

staff.

6(xvii) T hat the applicant states that as per Revised
Recruitment Rules, 1998, the method of recruitment for
the post of Lower Division Clerk is to be direct
recruitment abd lO%?of post is esrmarked for the
employees in Group -'D! posts subject to fulfilment

of educetionsl qualifications etce. prescribed for

contda.
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diredt recruits. The applicant states that the

Rofeu X Wé")

essential qualification for the post of Lower Division
Clerk is 1o + 2 or Higher Secondary School pass and
passing of typing speed of 40 works per minute angd

age limits is not applicable to the promotees.
A copy of method of recruitment of Lower
Division Clerk is annexed herewith and is

marked 3s Mmnexure - N.

6(xviii) T hat the applicant states that he filed 2
representation on 22.7.99 before the Principal, Xxxs
Institute of Hotel Management, Guwzhati stating therein
that the applicant is a Bachelor of Arts, having
Inglish typing speed of 41 words per minute and
discharging the job of Lower Division Céerk with effect
from 18.8.97 without any remuneration till date and

the applicant prayed for payment of salary in.the scale
of Lower Division Clerk with effect from 18.8.97 and

to regulariee his services with effect from 18.8.97 as

Lower Division Clerxk.

A copy of representation dated 22.7.99 represen-
ted by the petitioner is 2nnexed herewith and

is marked as Mnexure - O.

6(xix) That the applicent states thast he represented
a representatibn dated 23.9.99 before the Principal,

Institute of Hotel Management, Guwzhati - 5 praying

contde
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for disposal of his representation represented on

Yol w l Foewd %

224799 and the 5:10d representeations dated 22.7.99
and 23+49.9 heve not been disposed of till date.

" A copy of representation dated 23,9.99
represented by the petitioner is annexed

herewith and is merked as Annexure - P.

6(xx) That the applicent submits that he is qualified
to be 2ppointed in the post of Lower Division Clerk
being a Bachelor of Arts and vocationally trained in
EngLégh typing and the applicant is discherging his
duties as Lower Division Clerk with effect from 18.8.97
to the best of his zbilities and to the satisfeection |

of all concerned.

6(xxi) That the applicant submits that as per Revised
Recruitment Rules 1998 introduced ﬁn 25+9.98 by the
Government of India, Ministry of Towrism that the 10%
of post is easrmarked for employees in Grade-'D' posts
subject to fulfilment of educational qualification etce.

pprescribed for direct recruits of Lower Division Clerk

~and therefore the applicant is entitled to be regula-

risedfig in the post of Lower Division Clerk with
effect from 18.8.97 and he is entitled to be payment
in the scale of Bss3030-~75-3950~80~4590.

6(xxii) That the zppkfewxtax applicant states that

the respondents are contemplating to appoint another

contde
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person without due process of law by removing the

e2pplicant who is much Junior to him.

7 Grounds gfor relief with legal provisions :-

7(i) For that the applicent was appointed as Watchman
on 31.1492 on Adhoc basis end the services of |
the applicant_waS,regularised on 7.5.93 in

the post of Watchmane.

7(ii) For that the applicent is a Bachelor of Arts
and qualified Vocgationally in English with
&/4q worRls per minute and as such the applicant
is qualified to be appointed as Crade-1ll

employee under the respondentse.

7(iii) For t hat the applicent is discharging his duties
in the post of Lower Division Clerk with effect
from 18.8.97 under the Respondent No.2 till |
date and therefore the services of the applicant
should be regularised in the post of lower

Divisiong Clexk.

7{iv) For that the respondents are extracting the
services of the applicant in the post of Lower
Division Clerk with effect f:om 18.8.97 till

| date and therefore the respondents are lpound

to regularise the services of the applicant

cojtde
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respondents are bound to pay the salary in the
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scale of 3050-75-3950-80-4590.

7(v)

7(vi)

7(vii)

For thet the respondents adopted a Revised
Recruitment Rules 1998 introduced on 25.9.98
that thevlo%Qof post is eermarked for'employee
in Grade-'D' posts subject to fukfilment of
educational qualfication etc. prescribed for
direct recruits of Lower Division Clerk and
therefore the respondents should have considered
the case of the applicant 2s per revised
Recruitment Rules 1998.

For that the services of the applicant as
Watchman in Grade-IV have been confirmed vide
office Ref. No.FIG/Per/28/93/827 dated 23.12.94
and therefore the services of the applicant in
the post of Lower Division Clerk should have

been regularised with effect from 18.8.97.

For that the respondents extracted the services

of the applicant in the post of Lower Division
Clerk with effect from 18.8.97 and the

respondents are now bound to pay in the scale

of lower Division Clerk.

contde.
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7(viii) For that the responderts should have
considered favourably the appeal/
representation filed in several times
in different occasions including on
22+7+99 and 23.9.99 and the same have
not been disposed of till date.

For thet it is 2 fit cese within the Jurisdic-
tion of this Hon'kle Tribunal to inférefere
the matter for the regularisation of his Services
in the post of Lower Division Clerk and. for the
payment, in the scale of fse3050-75-3950-80-4590

to the applicant.

For that the respondents could not cite any
addition and just reasons for their arbitrary

action in denying the claim of the applicant.

For that the respondents have not considered

the adverse effect of the apppicant for regularisa-
tion of his services and payment of salary in the
scale of_Lower ﬁiviSion Clerk while the similar
persons have been reqgularised in the post of

Lower Division Clerke.

For that the respondents extractel the services
of the applicant in the post of Lower Division

Cierk“forua long period of time continously

contd.
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x¥xx with effect from 18.8.97 till date and there-

fore his services in the post of Lower Division

Clerk should be regulerised.

Se Details of remedies enltausted :-

T het, the applicant stetes that he has no |
other alternative and other efficacious remedy that
to file this application, representation through
proper cb%nnel was submitted by the applicant on 4
2267499 and 23+9.99 to the reSpqhdents and the appli-
cant approached several times in different eccasions
for disposal of the representations and the same have

not been disposed of till date.

9 Matters dfor previously filed/pending with :

That, the applicent states thot he filed a
Writ Petition being W.P.(C) 6307 of 1999 before the
Hon'ble G auhati High Court and the said Writ Petit ion
has been_withdmaw on 16.8.2000 with & liberty to file
fresh application before the Hon'ble Central Adminis-
tratioe T ribunal, Guweshati Bench and now no appli-
cation is pending in any other Hon'ble Court includim

this Hon'ble Courte.

contd.
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10. Relief Sought :-

In view of the facts and circumstances stated
in paragraph 6 above, the applicant prays for the

following relief :-

i) Issuence of a Mandamus/direction to the
respondents for regularisation of the services
in the post of Lower Division Clerk with effect
from 18.8;97. V;"

A

ii)  Issuance of a mandamus/direction to the

reSponQents for payment of salery in scale of

#5+ 3050-75-3950-80-4590 with effect from 18.8,97.

iii) Issuence of 2 mandamus/direction to the
respondents for payment of arrears salary
with effect from 18.8.97 and regular payment

in xlk future in scale of Lower D ivision Clerke.
iv) C ost of the appliceation.

v) Any other relief or reliefs to which the
applicant is entitled to as this Hon'ble

Tribunal may deem fit and proper.

11l Interim order prays -

Pending disposal of the applic ation the
respondents may be directed not to ougt end/or disturb

the appli cant in discharging duties in the post of

contd.
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Lower D ivision Clerk in Institute of Hotel Men sgement j

and C atering Technology and Applied Nutrition, Guwahati.

12.

ii)
iii)

iv)

13.

l4.

v

Particulars of the Postal Order :

Number of Postal or‘der. : oG Sox% 45
Name of Issuing Post Office : G P O , Guwzhati.
Date of Issue of Postal Order : \ & ﬂ Do

Post Office at whi ch payable : A ooy

Details of I-ndex :-

Index has beem f-urnished in cowvering page

of this application.

List of Ehclosures :-

i) Index

ii) Applic-ation
iii)  Annexures as per Index

@v) Postal Oorder.

contd. s Vegification.
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VERIFICATILON

1, Sri Babul Baishya, aged about 26 years, Son
of S ri Gohin Baishyag Service byy profession, resident
of Village Dalibari, P.S. Hajo, in the district of
Kamrup, Assam, do hereby veiify that the statements made
from 1 to 5 and 7 to 14 are true to my personal knowledg e\

and belief end the rests are my humble submission before
this Hon'ble Tribunal and I have not Suppressed any

materials as stgted 2bove.

md I sign this VYerification on this the

\?éth day of September 2000 &t Guwahati.

okl Bewsha,

N SER SR e S S
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Tes ¢ Shri Babul Baishya,

C/e Shri Gahin Palshya, e
Dalibari, PO Dadora, . el
Kamrupg. '

Dear Sir,

It am pleased tn inform yeu that you are herehy temporarily

appoimted as watchmin on adhoc kasic on 700/= m.m. (consalid:ted)
initially fex a pariod of {Efﬁé”ﬁéﬁfhéwfrﬁm'fﬁE‘Eﬁte of your jnlivindg,
During this period your sarvice may ke terminated at any time anc
kWwitheut assigning any reasen,Pleaso alse note that you have Ly render
your service in any department as an¢ when reauired hy the authortty
You are alse requlred to submit sriglenal certificated rrgrrding your
aualifigatien 28ga, empjoyment exchange registration number ate. nnfore

jOininQo A

Yours fatthfullve
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\ ) ‘ '5,"..\‘ Sri/sm:*%}fumafi GAA\/ /)4 /ﬂy&z
\‘ o has joined ‘Quty under this ¢ O(.J('-‘tj 2s aforesaid,
v ’ ~—~'*\
' s Signat\lreg.. j T ‘“ Y}”«'lr) g)(,z
AT . Name (((/)NJAN MOKHER
o e ,
i o
Lo SRy : BECRETAR. :
[P S ' - FeColo(GUANIATL) sogTETY. _
":. . ,‘[‘/} . ‘ )
N B: The. report should he made out in’ triplicate, pno copy
, uhoulq be’ retuprneq after signature te tre candidate, one .
. 7L copy kept:in'the file relating to the appointment of the
L, el ate; . and one copy (along with 5 €opy of the offer
+appointment) given to the accoptant. gy authority for |
,“abu:aemcnt of pay and. allowances o T
L :': N - . . . i' ‘ t
) i . /
g £ oxoa o .
S y
*v’ . -
‘“,:: Ni. ey arn i = ’
‘ I.‘ ,...W T . &
(J ] ;
y \B\ ,
i
TF ‘
18
D‘l”,hl
kﬁﬁ
gt -
IR .
b
l4

s A g " -




—2872e Anaepn- ¢
: Gram | ;-‘(mnﬁai:_r “ﬁ

! > Phone 60724, A2440
4 - I awaned Craft Insditege Caeoeranfaongs
BELTOLA, AJANTA PATH, GUWAHATL 78 0y -

Ref NoEL3/pex/28/93/9 2}

© Date ?3/12/§4/yy

Tot $ Mr.Babul Baishya,
_ Watchman,
Food Craft Institute,
Guwahat,
Sub; ¢ Confirmation .
Sir,

I have the gleasuref%n igfirminq 'yo:;
that your service has been confirmed in your post
en cazplotien ¢f 2 years probatisnary peried w;th

effoct frem 8/5/9»@{

Yours falithfully,

o =g

{ Rg'Mukher}ﬁ€L§ '
Principal,

Ge/-

, in i i ! i
Spontwied by Atlaistry of Tewrhu Gove of badia and Gent, of Asan
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INSTITUTE OFHOTEL MANAGE MEiT,

b4 . " CATERING YECHNOLOGY Ay
& A{’PL!ED‘ MY, TRITION,
o . GUWAHAT] :
/ {Sponsored by Govt. of Indin & Govt. of Acsam) ¢
- 3"’ /(g el —— - _-.*::._.ﬁ_—.::::&m_.-—'-“ﬁ___-_.w. s
4?
"b;"-:N»- . {/)ﬂlL .........................
. 'j}r
No:1HM(GH) fEs e fon /[0 | b Date:547/96
To ' Shr{ Babyl Baishya,
Watchman, ,
Institute of Hotel Management,
Catering Techno logy 8 Applied Nutrition,
‘Bhangagarh, Guwahati-5
Sub - iContinuation of Service in Hho Instityute
of Hote} ManagemOnt,Caﬁerjng Yechnology
and Applied NutritiongGuwahati. '
Sir/Madamo

The undersigned on behalf nf the Instityte
of Hote} Managﬂmﬂnt,Cﬁtaring Technology and /pplied Nutrition

-.ﬁ%mmannti) Soctety, is Pleased to inforp You that as por
Tecommandation of the 1g Selection Committee/tepartmental
Promotion Committee. in their meeting held on 6/2/96 and
Subsequen approval of the 3rd Board of Governors Meeting
held on 27/2/Q6-your-service is hereby continued in the .

nsli.ute gof Hotel Management,Caterin Technology and Applied
Nutrition(Guwahati )Society in the post which You hold in tpe
iritggilo Food Craft Inst;tute(Guwahati)Society a0 and frapm

For and on behalf of the
THMCT AN (Guwahat g )Society

(= qQ\ Lo A

(R My rorg {75 g)

“Secretory/ﬁrinciao v

Instftutoyns Hote ianagement ,
Guwahati-5
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D1 of Receipla... |
ppCAN, Guoshat) o .
ﬂ...J/‘,}A@!/{AcJ’ 6‘-0 Jik tg 26/5/’9\}

¢ 7Tho Lginc:’tpal9 '
Institute of Hotal Management,
atl=5. o =

Bhangagarh,Guwah

Sub : Issue of office Oxrder, B
51z, . Toe— = I .

1 would like %o state that you. had entrusted
me to maintain leave account of staff, jetter typing,letier

jssue, letter recelpt, and postage etC.

There-fore I request you tO‘Rihdly'issue

npdessary order for perform of my dutys
Thanking YO, - _
o !
? ‘ . ’
. , Yours £atthiuvlly,
) 4 | f3gfay< Y4
’ (B. Baishyaﬁ'
| :
. W’ .
& f/r/ J - /
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CATTIRING 7 ECHNOLOGY Alil
C “ APPTIGY NU*I'Hl’HON,
/ GUWAHAT]
Tt f% ' (Sponsored by Gav, ol ey & ey ol e
Yy N e T T e e

t NO 3 IHM (GH ) /Estt~1/ug/ ¢ oy DL: 24/8/90

OFFICE "FIORAIT U

Mr, Babul Balshya, Watchman is hereby assigned Lho
Job of Photo Copying of lotters documents ete

- which are requleed
in exigencies of office work,

He would alse carrybut other jon
of Typing, DiariSing of lotters, ang any other job’

assigned it
him from time to time in addition

to his duties. ile would be
pald remuneration 1n dye course admissible under“Tules after
;Endering Satisfectory service, |

—_—— 7 .

Mr, Babul Bailshya,

Watchman, N 5167

(AL, WASNIK
Admn, Offic.r,

BB/-

[

G. 5. ROAD, BUS STOP AEJETIBTR}QGXERE{'EUWR}?}GT?& 1005, 101 £ 62470 ' A
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;ﬁlfﬂ g N HTUTE OF HOTEL MARAGE L
i 2 g CATERING TLCHMOEOG ¢ Al 9

APPLILD NUTIRITION,

e GUWAHATI i'
.;% {Sponsored-by Govt. of Indian & Govt. of Assam)
l/«g yg/ [idinindgiivigiivsispinsnutiiiNsvsigitiiind Sl P fiitased g Aiab e A P A il
FIG/Per/28/93/ v ), Dte 11/11/98

TO WHOM IT MAY CONCERN

This is to certify that M.. Babul Baishya has been
working in this Institute since 7/5/93 as Watchmen., His service

has also been utillzed for clerical job like typing, issue, A
despatch etc.(from 18/8/97.

"I wish him success in life,

Q/([m

( B. Roychcwdhury)

d Principai i/fc,
,
BB/- i
t
~G. S. ROAD, BUS STOP ABC, BHANGAGARH, GUWAHATI- 781005, TEL : 6562440
. \& ///‘
. \\‘ ~ -
1,5%




i -/ THM(GH)/Bstt~3/97/ 31%; | Dt:09/03/99 -
K r
OFFICE _ORDER

l -

The disﬁribution of office work in respect of the
following staff members will teke place with immcdiate ef fectk -
|

1109, P.G.Barua 00t lctating A.A.0, o

|
a)Handling & disbursement'o¢ cash, S

b)A1 dealings with the Bank,

Ban 4 _ 4
- ¢)To assist the Principal and Accounts-cum-Admn, Officer in the discharge

of other over all responsibilities for financial and accounts matters,
To prepare,ﬁgenda/Minutes'and other related work_qf'BoardsMeeting.

d)To supervise.Group C and D employees and arrange for their duties
with Principal and A.0, for the deputed work, ‘ :

e)Custody,receipt and disbursement of cash and maintenance’ uf connected
records,colléction of fees from students and to issue receipt thereto.
Annual verification of stores and stocks, Supervision of Bank recoms
cilation,Budget,In-come Tax etc, Any other duties.as may be assigned
t¢ her from time to time in addition to above dvles, . - : :

II.MroA.K,Phuken s S

A O WS T O ey e e e €

cm—

a) Custodg,receipt and supply of food and their ccnnected items agéinst
wrltten “indents Trom faculties and staff duly euthenticated by ,
faculty concern. : : : R '

b) Maintain of Stock Register and timely information to A, O about the
stock position. ' .

¢) To process files relating to purchase  maintenance of equipments and
furniture,payment to firms and to prepare bill and cheques including
pay and T.A.;D.A. bills for paym?nt through A.A.0,

d) Bank reconcilation,Maintenance of main cash boolt,1edger book and
Journal book etc., Any other duties as may be assigned to him from
time to time.in addition to above duties.

.‘ . * !

II1.IrsPranjal Phukan: ‘ -
@) To handling of administrative and establishment work of the institue
including Admission of students for 3 yr.diploma course end craft -
course etc.and scholarship, Custody and maintenance of records,Service

Y

Looks ‘and ensure review and authentication of fervice records by
competant authority, { :

V) He will be résponsible fotvthe maintenence and safe custody of all
the personal files and service books of the starf and faculties and
to maintain GPF a/c and iFs relevant register, mclusnp INeone fer e,

c) Maintenance of Petty cash| book including pay bilI’R@gégtero

d) To submit the required ingormation and monthly ‘return t&mﬁational

Council, Any other duties assigned to him from tine to time in addition
to above duties, l o

5, ) e . .- N L T - PR ) -
N e Wy . e s ittt = et e
. i iy, kDS nde e aa s Thbdessd ‘.’m*‘

LT @iﬂa‘» X R ¢

.
———————— =
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A, Wy 3anga Lhar Lies: LLCEstt, )

2., Jo assisl ULE (Estt) and stere in maintanence safe custody oty
official records bLiarising letlers/bills ad despatch of lettehy
typing and other misc job, To prepeare prnding report of lettersk
bill etc, My other work sssingned “o him from time to time, L

5,4r, Bsbul Baishya, Katchman,

%
-~

2., To wetch oend ward/security of the institute's property, photostate, %
{typing, disrizing and despatch of lotters in absence of the ir,
Gange Lhar Das, LLC and such othec duties a5 assigned to him from
time to time. To assist principal in sbsence of T, K, K. Cac.,
watchman, | T

s

i

5, Mr. Ratikentgs Das, ‘
To Vatch and wsrd securi%y of the 1HA property,

Te assist the principsl and Ao ML

o "~ .
7. il . A, Pator(Electricen) o provide assistance in all the maintenance
jobs end Lo maintaein inventory legister, To maintain stock Register
for Library books, issue of books, @ncluding receipt and return.General
reviev; of stock from time to time, my other duties and responsibilities
a5 may be assinged by a competent authority from time to time,

t, Mr. N, C, Bania, Peon, ]
Lusting of tables of Adnihistrative section, and to assist the Principal
ond other’ administrative staff, delivery of letters etc, other work

assigned to him from time to time.

9, Mr, B, Leoraja, » sn, !
Lusting of tables of Administrative section and to assist the principal
© gnd otger administrative staff, delivery of letters etc, any other work
assigned to him from timé to time,

13, Mr. Basu Basfore~ Gr-'DV !

Sweeping and cleaning of office teilets, Restaurant, class room,litchen
etc, My other work assinged Lo him froum time to time,

i, M. A)it Basfore, fGr- 'D

Sweeping and cleaning of office toilets, class room , hilchen etc,

to assist the adninistrative staff, /My other work assinged fto him
fron time to time, :

£ 4 VY

( B, RoychowGhuri)
Itincipal ifc
Ly, suwaghati,

|
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name of Post: L0C (Spores/Cash/Estt./Employees Lo
be posted on.roLaLionaT basis for
a maximum period of 5 years).

Scale of Pay: Rs.3050-75-3950-80-4590

Method of Recruitment: Dirhct Recruitment (10% of post would buo
earmarked for employcos in Group 'O’
posts subject to fulfilment of
educational qualifications etc.

proscribed for direct recruits.

ﬂ 4, whather post is selaction Not nppiicpble.
or Non Saelect+don: -

Essential @

5. €Educational and other 10+2 or Higher Secondary School.
qualifications and expe-~ passing typing speed of 40 w.p.m.
rience required for Desirable :

direct recruits. 1 year experience in Computer
‘ applications.

|
|
|
|
|
|

c B Age limits for direct 21-28 years (Relaxable by 5 years in

11 recruits. upper age limit in case of SCs/STs, 0BCs
‘}, - and departmental - candidates and other
‘ - cataegories as spaecified by Govt. of

India from time to timo.

7. “whether age 1imits,quali-  Not applicable.
fications etc. applicable
to promotees.

. mwaaa

s, Appointing Authority for sacretary/Principal.
the post. ' .
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- . FEIMCTTAN, Gaer” o
10 | s The l'(‘inClpal Ot 715/[{:)()
Institute of Hotel ManaJCmﬁnt, I

Bhangagarh, Guwahati-p

Respected Sir,

With reference 4o your letter No, THM(GH) /E.stt-2/0 5/
1011 dated 14/8/97, 1 was tra
M. to the clerical job which I am sti1} continueing withoyt “any
\\5 Sio interruptions, Furthermore, I vias hee

W muneration in due course "

@;‘ai ; 898 and dated 24/8/98,

nsfered from the Job of watchmen

Noassured to be paid "pa.
videé™ reu er. o, IHM(GIH)/Lstt- —-1/98/

/s~

: Sir, I am serving the post of » clerk almost for
]
[ two Y€ars and have not rece

{ Not only that, I Have
5' Guwahati without avail
7 the office (Cortific

A
'

ived any remunereation vhatsoever,

done my graduation from Urilversity of

ing any study leave for the benefit of

ates already submitted to office),

0 r Since, I have been working successf ully in the cle-

* rical post therefore, I like to apply for the degignation of
"LBC" (Lower Division Clerk) with the pay scale or the above
dost .80 that the salary could justify the work done by me. In-

, fcase pay scale for the above. POt cen not be given at the moment.,

Hl then a token sum can be given to me by your goodself as remy-
‘v/‘peration.

'§ . Sir, I pray to You to consider my case so that I
4
't

can able to keep up my motivation eversince ,
i

T Thanking you,

Yoyl ¢

Yours f*ithfully,
| ' A b 7317 K

" | ( D, Ualahya },

‘Lnclo : Xerox coples of office order,
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U1 of Recatpr. 7 ”/ ol ’/’ ;
IRECT AN

TO ¢ The Principad, o e e
: Instltute of Hotol Manigem ot : C\';Z = 59
Bhangagarh, Guwahati-n, —_ - .

Sir, _ :
L With due respect, I beg to state that relference
to my earlier epplication dated 2 /7/09 but 1111 date no positi

reply has been xeceived from the offico o

-

Thoanking vyou,

. Youra falthtully,
, . feead
| s
' ( Babul Ddigny‘ Ve

"Enclo : One xérox copy of my preyious application.

———————— 2 tatpo—eas « o+

- L%km: 3 .4" , - "ap-no:#:
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